CENTRAL ADMINISTRATIVE TRIBUNAL
FRINCIPAL BENCH

OA 2511/1396

New Delhi this the 2nd day of February,2001

Hon’ble Smt.Lakshmi Swaminathan,V1ce Chairman(J)

Gurender Singh No.D/3429,

S/o Sh.Gurdesp Singh R/0C

96-A, lLane No.3, Dashmesh Nagar,
Patiala 147001 {(Punjab)

.. Applicant

VERSUS

t.Union of India through its
Secretary, Ministry of Home Affairs,
Rl vnd= bn 1 ~ls
North Block .

New Delhi.

.Commissioner of Police, Policse
Headquarters, M.5.0. Building,
I.P.Estate,Nsw Delhi.

3.The Dy.Commissioner of Police
Central District,Darya Ganj,
New Delhi.
. .Respondents

{By Advocate Sh.Vijay Pandita )

O RDER (CRAL)

‘Hon’ble Smt.lLakshmi Swaminathan,Vice Chairman(J)
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Heard both the learned counssel Tor the

instructions and pass a reasone and speaking
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e done within two months from

the date of receipt of a copy of this order.No

Lo "G ekl
{smt.Lakshmi Swaminathan)
Vice Chairman(J
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